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Wagon Assembly Plant

*202. Shri K. S. Rao: Will the
Minisier of Railways be pleased to
state :

(@ wh:xher  there is any proposal
to se. up onc or more wagon assembly
planis;

(&) if so, where they are likely 10
be located; and

(©) when the proposal is likely 10
materialisc ?

The Deputy Minister of Railways
and  Transport (Shri Shahnawaz
Khan): (a) No.

(b) and (c). Do not arise

Labour on ‘Ernakulam-Quilon
Railway Line

*204. Shrl Velayudhan: Will the

Minister of Railways be pleased to
siac;

(8) whether the Railway  Adminis-
fraiion set up for the  construction of
Ernakulam:Quilon  Railway cmploys
labourers and other categories  directly

for works connected with the Railways;
and

_.(®) if not, what is the type of
lisison  kept for the employment of
workers y the contractors so that

workers get fair wages and good service
chnditions ?

The Deputy Minister of
Railways and Transport  (Shri
Shlhnlwn_ Khan) (a) Yes,
for work which has 10 be done depart-

mentally and cannot be
entru
Contran:. ntrusted to a

() For  work done by cont
Concilia inn Officers of the idinislr;ag;'
Labour or their assistants  visit work
sites at frequent intervalg to ensure that
Contractors observe statutory provisions

t;:m:cspcct of Wages and service condi-

Shri Velayudhan : May I kno
whether, in the work carried ():n wil}l:nth:
assistance of the Railway Ministry there
the recruitment is iaking plece through
tl}e Employment Exchanges or is it done
directly by the contractors ?

Shri Shahnawsx Khan: Is jt a
normal thing for the contractors to
recruit their own labour.

Shri Ve ayudhan: May I know
whethre these workers who have some
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accident and are physically disabled are
being  compensated  according  to the
Workmen’s ~ Compensation Act ?

Mr. Speaker: Have any such cases
occurred ? It is rot a general principle as
to whether the Workmen®s Compcensation:
Ac applies or not.  The point js whether
any such cases have occurred.

Shri Shahnawaz Khan: I amnot
wénre whether any cases have occur-
red.

Shri A. M. Thomas: Many labourers
were employed directly by the Railway
administration for constructicn frcm 1953
onwards. May I kncw whether care is
taken to absorb these people as far as possi-
ble in ‘he regular Quilon-Ernakulam:
line?

The Minister of lilﬂwnya and
Transport (Shri Lal Bahadur Shastri):
Most certainly.

Shri Punnoose: May I know
the number «f workers crgaged directly
by the depar'ment and the number of
workers employed through the contractors
in this linc?

Shri Shahnawez Khan: I require
notice,

Shri  Velayudhan: May I know
whether any particular standard is fixed
with regard to the recruirment of workers
by the Railway administra'ion, whether
their previous service is taken into consi-
deration and if acer'ain part of the werk
is finished and the workers are still unem-
ployed, they are being taken up in the
exiension of the work?

Shri Lal Bahadur Shaatri: They
are coptrac'ors’ labour . For them we
are - not  responsible. In the case of
depar'mental work, if a particular work
is finished and another work is started
in some other place, it is a new service..
It is not continued service for these work-
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